STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF FEBRUARY, 2017 IN THE HIGH COURT OF TRIPURA AT AGARTALA

INSTITUTION DISPOSAL TOTAL
sNo. | catecorvorcases | OPENING | oiring THE DIVISION BENCH SINGLE BENCH FULL BENCH LOK ADALAT| DISPOSAL | NO. OF GASES
BALANCE MONTH DURINGTHE |  PENDING
INUMINE | REGULAR | vLimive | REGULAR | INLIMINE | REGULAR | SETTLED | moNTH
CIVIL (MAIN) CASE:
1 |rea 78 3 0 1 0 0 0 0 0 1 80
2 |vEa 4 0 0 0 0 0 0 0 0 0 4
3 TIMFA(FR) 0 0 0 0 0 0 0 0 0 0 0
4 |ura(we) 21 0 0 0 0 1 0 0 0 1 20
5 |[rmo 7 0 0 0 0 0 0 0 0 0 7
6 |arB.p 10 0 0 0 0 1 0 0 0 1 9
7 |arB.a 2 0 0 1 0 0 0 0 0 1 1
8  |maT appL 27 3 0 2 0 0 0 0 0 2 28
9 |ra 25 1 0 4 0 0 0 0 0 4 22
10 |mac 232 7 0 0 0 19 0 0 9 28 211
11 |1Ta 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 22 1 0 0 0 0 0 0 1 1 22
13 |La.appL 107 5 0 0 0 1 0 0 0 1 111
14  [CE.REF 0 0 0 0 0 0 0 0 0 0 0
15 |cre 52 6 0 0 0 9 0 0 0 9 49
16 |REV.PET 23 6 0 10 0 4. 0 0 0 14 15
17 |rr.p(C) 5 1 0 0 0 2 0 0 0 2 4
18 |coNT.cas (c) 24 6 0 1 0 4 0 0 0 5 25
19 |conT.aPPL(C) 0 0 0 0 0 0 0 0 0 0 0
20 |ca 0 0 0 0 0 0 0 0 0 0 0
21 |co.pET 1 0 0 0 0 0 0 0 0 0 1
22 |we(c) 1168 116 0 5 0 188 0 0 0 193 1091
23 |wa 167 5 0 5 0 0 0 0 0 5 167
24 |wp(C) (PIL) 18 3 0 2 0 0 0 0 0 2 19
25 |we(C) (caT) 5 1 0 0 0 0 0 0 0 0 6
26  |WP(C) (HC) 2 0 0 1 0 0 0 0 0 1 1
27 |rsa/sa 146 6 0 0 0 8 0 0 0 8 144
28 |smo 2 0 0 0 0 0 0 0 0 0 2
29 |Ex.pETN 0 0 0 0 0 0 0 0 0 0 0
30 |EL.pETN 0 0 0 0 0 0 0 0 0 0 0
TOTAL 2148 170 0 32 0 237 0 0 10 279 2039




CIVIL (MISC) CASE:

31 CM.APPL 329 0 0 1 0 66 0 0 0 67 262
32 CAVEAT 1 0 0 0 0 0 0 0 0 1
TOTAL 330 o 0 0 66 0 1} 1] 67 263
CRL. (MAIN) CASE:
33 CRL.A(J) 161 10 0 2 0 0 0 0 2 169
34 CRL.A 82 1 0 1 0 0 0 0 82
35 CRL.REV.P 91 2 0 0 0 11 0 0 0 11 82
36 CRL.PETN 35 3 0 0 0 5 0 0 0 5 33
37 CRL.LP 5 0 0 0 0 0 0 0 0 0 5
38 CRL (D) REF. 1 0 0 0 0 0 0 0 0 0 1
39 TRP (CRL) 0 0 0 0 0 0 0 0 0 0 0
40 WP (CRL) 5 0 0 0 0 0 0 0 0 0 5
41 CONT.CAS (CRL) 2 0 0 0 0 0 0 0 0 0 2
42 AB 4 10 0 0 0 14 0 0 0 14 0
43 BA 3 6 0 0 0 6 0 0 0 6 3
TOTAL 389 32 0 3 0 36 o 0 0 39 382
CRL (MISC) CASE:
44 CRL.M.APPL 16 0 0 0 0 2 0 0 0 2 14
45 CRL.MC 0 0 0 0 0 0 0 0 0 0 0
TOTAL 16 0 o 0 0 2 1] o 0 2 14
GRAND TOTAL 2883 202 0 36 (/] 341 (/] 0 10 387 2698




HIGH COURT OF TRIPURA, AGARTALA
DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR -WISE PENDENCY OF CASES AT THE END OF FEBRUARY, 2017 IN THE HIGH COURT OF TRIPURA AT AGARTALA

SI.No. |CATEGORY OF CASES| 2005 2006 | 2007 2008 | 2000 | 2010 2011 2012 2013 | 2014 | 2015 | 2016 017 | ooy
CIVIL (MAIN) CASES:
1 RFA 0 0 0 0 0 1 3 6 12 12 13 29 4 80
2 MFA 0 0 0 0 0 0 0 1 1 1 0 1 0 4
3 MFA (FA) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
4 MFA (WC) 0 0 0 0 0 0 0 1 4 6 6 3 0 20
5 FAO 0 0 0 0 0 0 1 0 2 1 1 1 1 7
6 ARB. P 0 0 0 0 0 0 0 0 0 0 0 6 3 9
7 ARB.A 0 0 0 0 0 0 0 0 0 0 0 0 1 1
8 MAT APPL 0 0 0 0 0 0 1 1 3 4 7 10 2 28
9 FA 0 0 0 0 0 0 0 0 1 5 9 6 1 22
10 MAC 0 0 0 0 0 0 2 9 45 47 43 50 15 211
11 ITA 0 0 0 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 0 0 0 0 0 0 0 1 3 6 4 7 1 22
13 LA.APPL 0 0 0 0 0 0 1 7 21 23 35 18 [ 111
14 CE REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0
15 CRP 0 0 0 0 0 0 1 0 0 0 5 33 10 49
16 REV.PET 0 0 0 0 0 0 0 0 0 0 1 11 3 15
17 TRP(C) 0 0 0 0 0 0 0 0 0 0 0 1 3 4
18 CONT.CAS (C) 0 0 0 0 0 0 0 0 0 0 0 20 5 25
19 CONT.APPL (C) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
20 Ch 0 0 0 0 0 0 0 0 0 0 0 0 0
21 |co.pET 0 0 0 0 0 0 0 0 0 0 1 0 1
22 WP (C) 1 1 1 2 5 6 16 20 41 101 148 570 179 1091
23 WA 0 0 0 0 0 0 0 5 2 16 15 121 8 167
24 WP(C) (PIL) 0 0 0 0 0 0 0 0 0 1 7 3 19
25 WP (C) (CAT) 0 0 0 0 0 0 0 0 1 2 2 1 6
26 WP (C) (HC) 0 0 0 0 0 0 0 0 0 0 1 0 1
27 RSA/SA 0 0 1 2 0 2 6 3 9 34 41 40 6 144
28 SAO 0 0 0 0 0 0 0 0 0 0 1 1 0 2
29 EX.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0
30 EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1 1 2 a 5 9 31 54 145 | 257 | 339 | 939 | 252 | 2039

Thirty six Writ Appeals of 2012, 2013, 2014, 2015, 2016 & 2017 and Cri.A(J) No. 31/2013 can not be listed as none of the Honble puisne Judges can hear these.



TOTAL

SI.No. | CATEGORY OF CASES| 2005 2006 2007 2008 2009 2010 2011 2012 2013 2014 2015 2016 2017 PENDENCY
CIVIL (MISC)CASE
31 |CM.APPL 0 0 0 0 0 16 18 46 60 77 45 0 0 262
32 |CAVEAT 0 0 0 0 0 0 0 0 0 0 1 0 0 1
TOTAL 0 0 0 0 0 16 18 46 60 77 46 0 0 263
CRL. (MAIN)CASE
33 |CRL.A(J) 0 0 0 0 0 0 0 1 8 21 63 62 14 169
34 |crL.A 0 0 0 0 0 0 0 6 13 30 27 4 82
35 |CRL.REV.P 0 0 0 0 0 2 0 5 0 3 27 41 4 82
36 |CRL.PETN 0 0 0 0 0 0 0 11 3 4 3 8 4 33
37 |crRL.LP 0 0 0 0 0 0 0 0 0 0 0 4 1 5
38 |CRL(D)REF. 0 0 0 0 0 0 0 0 0 0 1 0 0 1
39 |TRP(CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
40 |WP(CRL) 0 0 0 0 0 .0 0 0 0 1 0 3 1 5
41 |CONT.CAS (CRL) 0 0 0 0 0 0 0 0 1 0 0 1 0 2
42 |AB 0 0 0 0 0 0 0 0 0 0 0 0 0 0
43 |[BA 0 0 0 0 0 0 0 0 0 0 1 1 1 3
TOTAL 0 0 0 0 0 2 0 19 18 42 125 147 29 382
CRL (MISC) CASE
44 |CRL.M.APPL 0 0 0 0 0 0 0 4 2 5 0 0 14
45 |CRL.MC 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0 4 3 2 0 0 14
GRAND TOTAL 1 1 2 4 5 27 49 123 226 378 515 1086 281 2698




